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"""' I 
Export of Pralt ... I'nIIt , .... 

·281. Shrl Bavladra V_: Will 
the Minister of CJ-. be pleased 
to state: 

(8) whether it Ie a fact that the 
State Trading Corporation has recent-
ly entered into a contract with the 
Soviet Union for the export of truit 
aDd fruit juices; and 

(b) if 80, the main features of the 
contract and the estimated value of 
fruits and fruit juices to be export-
ejj1 under the oontract? 

TIle JIIIIIIIter til C_ (8IIrI 
Manublud Dab.): (a) and (b). The 
State Tr Rdin« Corporation has enter-
ed Into • contract for the supply of 

IDaD80 nectar worth as. 12 laklls to 
V I~ Prodintorg, the U.S.S.R. 01"luU-
BBtion lor the import aDd elIPD1"t of 
food products. Deliveries are spread 
over 8 periOd of three months to be 
completed by the 3llt October, 18840. 
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